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Reportin NGT Suao Motu matter in OA No. 662/2023 based on news

item appeared entitled "Fire in Kozhikode waste treatmient plang
pposition alleges corporation’s conspiracy',

A fire broke out at 930 am in the Material C ollection Facility (MCF) of
Kozhikode Municipal Corporation ar West Hill, Kozhikode, The Fire
Rescue force reached immediately and extinguished it in the afternoon.
Inorganic waste generated as part of road cleaning in Kozhikode
Corporation had been collected at the West Hj] plant. The plant was
operating in a building located in 40 cents. 110 KV of electricity is
connected to the buil dmgj through the rear Sl(,t of the plant. There is an

_Electric line and transformer nearby. -

This MCF is managcd by Konari. Adv&mcd Polvmus---undm

'-'zcuntm(,l with the: K07 nl\odu Corpm anonx The | pzcwous conimct : }Lpncd.'f“ LR

()3 2023 the \\aam wax hdndcd wu io

.HHP Idkkac} bt,fme bemg, dclwuud __2_‘_(_:) Daimld (“cment% Ltd in

| ihzmch;sapdlil Ai Um ume of (,orr;plchon of the ag,l u:mc,m ihc hrm had‘ .

removed all the we zstc, ﬁom Ihc plant. As soon dS ﬂm agreement expucd

new tender was mvited and ncwly h.,ndcxc,d ag;ency Konari Ad\:anccd -
Po Iymus it sa,if cor‘nmcnccd ‘waste dis )(}bdl opemtlona Ihe \/I(,F hds a .
capacity to handle 600 ions per cay (TPI)) of waste, Dazly sweupmg_ g

- waste Is coIlmtu ﬁom 3 cnc]c,s and 3 zones, totaling a ppmxzmataly 2 5

. 1PD The waaie thdt was removed from the. mads;de by tu, ::amiatzon

workers of tha, (01})01&1109 from April Ist to. Augpust ”bih 203‘3 wa%._ :
stored here. Duc, 0. lhe cxpn), of the contract, there was 41 19.95 tons pu'__ _

day (TPD) of we 15§L sioxcd at the facility. After the contract was It,n.cwgzd -
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on October 7th, more than 2187 TPD of waste was removed, and a

balance of around 200 TPD was at the facility at the time of the fire,

Cruidelines regarding safety precautions o be taken to avoid fire
situations and safety arrangements o be made in the Material Coliection
Facilities (MCF) have been issued as per GO(RY) No. 113/2021/L8GD
dated 16.01.2021. In the wake of the West Hill fire, these instructions

were reiterated.

Circular No, WM 1/40/2022/L.SGD dated 02, 02 2022 had been issued

for prevention of accidents inc luding fire at waste storage facilities such

A8, Mcumal Collection Faciitics (7\4( Iy and :R'-cs'oitfc‘_é'RéC()i/éry”Féc'iIity
(RRF). .

"”’Aﬁer Uc fnc ouibl Lak 3t 31.:1hmapu1dn’1 waslc_lre

gdp de‘be?zmm The Kc ala Fz1e & Ru,ouc, Sc:vsu‘:- e

) Depaztmcm was. mquestud to_conduct visits 1o the mspccuvc L&;bs and
v cnfy wthhcz ihc necessary precautions 1 avoid a fire have been taken
- at the institutions managjmg wasi{, and also to dd\’ 1se ’[hL authorities on
practical precautions that can be taken in cach fauhty The officials were
- also requc,stf,d 10 vigit lcgdcv dum mtu; w;ihm the respective L.SGs.
. Based on .the ICpOI"l received from the Director Gcnc:a I-of Fire ’md
..RG‘;(,LIC Services D{,pamm,m direction has been given 1o the PI‘H’ICI pal
U!)nuﬁox of L(}cal SLH ‘Government Department to. take. measmm o

.prwcm the ocuzrmnce oF inc, in the dumpsites. As per GO( 2[) No.
61772023/ LS(;}’"} daiud I‘S 03. 2023 additional instructions has been xssuui
on safety plCLﬁlEUQHS and safay arrangements to be adopted in waste
storage facil ltics 1o ciVOld fire situations, Regular review is being done
m Government for ILdLELmU the gap - between required and duploycd opht ;m‘iﬁw“
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waste management facilities.

As per GO(REY No. 989/2023/1.8GD dated 06.05.2023 orders have
been issued 10 include the projects related to ‘Malinya Muktham
Navakeralam® Campaign activities in the annual plan. Besides above

Government is in the process of developing a clear MCF protocol,

Additional Chief Secretary held an cmergency meeting on 21.10.2023
followinga fire incident in an MCF to discuss the frequently reported fire

incidents in MCFs and RRT's and the followmg directions were given:

. SULhﬁWd Misison to take stock.of A MG/ R R o oo o e

I_ . Ai} [.SGs ar ¢ dnu,,tuj o check t} their MCFs cmd RRFs ﬁom 1}16 dnﬂlc of‘ '
- ~fire 3fcv -a tfeal {

Sc* "zci ‘uy

o ep;excnmmc 101 thc samc '

el Rlsk czs,sc*amnwt and ﬁ;[tps 5}1ould bCI "'“n io dVOId bh{)i‘i umm

. 'Ls{; hc)uld L,nsa © thai M( T-"-"i RI{F busonnc] foi low .hgf nil_“l_g.‘

'pxccaulmns in the Oram,i, Book on D'

er Managunun

o c VAL MCF / RRE smll pumhfisc In{, .eximgumhcxs with the iund

available, if not a u,ddy dom

5 ':_- :Sm\ cillance camera shall be mstaliad m a 1 ML]" / {R.I?' -ce1‘atr1f¢s_,'

' %f:gé_(mzi“:agc which cannot be dzsposcd of by ( KCL can bc ,g,wcn 10 prtvdte L

o f_-agc:ncms which are paying more amoum thcm !hat by C KLI

- insu uetions were given to the. D;smct Mdystmteﬁ 10 ensure pat;olhna of the

' :smmtm MCFs. The Police chief was al so askud 10 gzw necessary

o instr umom
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Report received from the Kozhikode on the - fire incident 1s also submitted
herewith which reveals that the plant has sufficient fire extinguishers.But the
fire broke out on Sunday, when the unit was closed and there was no

employee present to operate the equipment. Corporation authorities have

lodged a complaint with the City Police Commissioner. Visuals from the

cameras near the building are also being examined by the police.

The above facts are submiited before the Hon blu National Green

1r 1bunal for consldczatron
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